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glmport of Crude Ofi and other Petro-
leum Products

1149. SHRI SAMAR MUKHERJEE:
Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZERS be
sleased to state:

(a) the target for importing crude oll
in 1979 80;
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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a)
It is proposed to import a little over
16 million fonnes of crude oil during
1979-80.

(b) The following imports are con-
templated during 1979-80 for naphtha,

. kerosene, diesel oil and fuel ofl:
(b) the target for importing petro-

leum, products ke naphatha, kero- 000" tonnes
sene, dlese] oil and fuel oil in 1979—80;
ind Naphtha 870
(c) the percentage of increase in jm- Kerosene oil 2200
sorting crude ofl and petroleum pro- 17
lucts during the last three years (year- High Speed Diesel oil 90
wise) ? Fuel oil 880
(¢) the information is given below:
Quantity : oo0o’ tonnes
*m 1976-77  Percentage  1977-78  Percentage  1978-79  Percentage
Quantity increase Quantity increase Eati- increase
over pre- over pre- mated) over pre-
vious year vious year  Quantity vious year
‘rude oil " 14207 +42:0 14440 + 16 15000 +3'9
ephtha . 184 @ 277 4505 286 +3°2
erosene ofl 270 +8-8 1285 +66G-g 1500* 167
ligh
Diesel il . 664 +24°8 759 +14°3 1250% +64°7
Fuel 0il . . 1023 +27:6 490 —52° 1 gg1* +102-2

@Imports in the previous year were negligible.
* On the assumption of firming up of further imports over and above those firmed up o faf
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Representation for setting up of
High Court Bench in
Trivandrum

1152, SHRI VAYALAR RAVI: will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased {0
state:

(a) whether Government have re-
celved any representation for seiling
up of a High Court Division Bench
in Trivandrum (Kerals); and

(b) it o, what are the steps taken?





